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.confirmeqd that equivalent computer
systemg are not available from domeg-
tic production and that the computa-
tional service needed cannot be pro-
vided ro the user by the Rcgional or
National Computer Centres. The
Computer  configuration needed to
meet the accepted usage will be wor-
ked out jomntly by the Department
of Electronics and the user; and there-
after, competitive tenders for import-
ing a suitable computer wil] be ob-
1zined by the Department of Electro-
nics. After technical evaluation of the
hids received by a Committee of Ex-
perts, final approval and allocation of
appropriate foreign exchange  w:ll
e accorded by a high level comm:!-
tee

Industries in Faizabad, UP.

181. SHRI R. K. SINHA- Will the
Mmster of INDUSTRY AND CIVIL
SUPPLIFES be pleased io state:

(a) the names of industries likely
to be started in the year 1876 in the
Faizabad division of Uttar Pradesh;

(b) the number of licences given
for setting up industrieg there 1n 1975;
and

(c) the number of indutries regard-
ing which the work has already start-
ed?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B,
MAURYAY: (aV It is difficult tn
forecast the number of industries lilce-
1y to be slarted in future

(b} The number of industrial licen-
ces given during 1975 (upto Novem-
ber, '75) for setling up industries in
the Faridabad Division of Uttar Pra-
desh is 2.

(¢) It normally takes two to three
years from the date of industrial li-
cence, for the implementation of the
scheme.
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Thefts in Ordnamce Faciory,
Shahjahanpur

182. SHRI JITENDRA PRASAD:
Will the Minister of DEFENCE be
pleased tp state:

(a) whether incidence of thefls hus
increased in the ordnance factory,
Shahjahanpur, U.P.; ang

(b) 1f so, how many cascs were
detected 1n the last six menths and
what action was taken in the matter?

TITE MINISTER OF STATE (DE.
FENCE PRODUCTION) IN THE MI-
NISTRY OF DEFENCE (SHRI VI-
THAL GADGIL): (a) No, Sir.

(b) Does not arise,

Gangsler left off by Police due to
Negligence in Allahabad, U.P.

183. SHRI JITENDRA TYRASAD
Will the Mimister of HOME AFFAIRS
be pleased to state

(a) whether gangster who com-
mitted a number of murders and road
hold-ups near Shahjahanpur, U.P. was
left off by the police recently, In
Allahabad; U.P. and

(b) if so. what action has been
taken against the erring oificials”

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN). ()
and (E) 1}t has been ascertained from
the State Government that 6 Crimi-
nals were arrested by the Allahabad
Police in thp early hours of 9th De-
cember, 1975 and were held on Po-
lice rtemand for five days for interro-
gation The leader of the gang cu-
caped from the police lock-up on 12-
12-75 by overpowering the Sentry,
Efforts are being made for his rv.-
arrest Two Police officials includiag
the Sentry on duty have been placed
under cuspension and departmental
action has been initiated~against them
as well as another officer of the Fo-
lice Station.





